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AtrocKlcs on Sch«dul*d CastM and 
Sclwduted Trlb*«

451. DR. BENGALI SINGH:
SHRIMATIGEETA MUKHER-

JEE;

Will the Minister of WELFARE be 
pleased to state:

(n) the number of cases of atrocities on 
scho '■  ' astes and scheduled tribes dur-
ing the last one year, State-wise;

(b) the number of persons killed and 
injured, State-wise;

(c) the number of persons arrested and 
those convicted in this regard, State-wise;

(d)the number of persons against whom 
charge-sheet has been filed for prosecution. 
State-wise; and

(e) the steps being taken by Union 
Government to ensure the security of Har- 
i)ans?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN);

(a) and (b). Information Is given below in two 
Statements (Statement-1 for Scheduled 
Castes and Statement-ll for Scheduled 
Tribes)

(c) and (d). Infonnation is being col-
lected.

(e) The Government of India has re-
cently enacted the Scheduled Castes and 
the Scheduled Tribes (Prevention of Atroci-
ties) Act 1989, which has come into force 
with effect from 30.1.1990. This Oct identi-
fies various types of offences of atrocities, 
provides for effective machinery to quickly 
deal with such cases, such as specifying 
Special Courts and appointing Special Pub-
lic Prosecutors and provkies for stringent 
punishments to persons committing atroci-
ties including punishments to pubik: ser-
vants who neglect their duties. The State 
Governments have also been advised to 
provkje exclusive Special Courts, wherever 
needed and to ensure speedy conduct of 
trial of the offences under this Act. The Prime 
Minister Has also written a letter on 19.6.1990. 
to all the Chief Ministers indk;ating the spe-
cific steps that are to be taken to check 
atrocities and to enforce the Act effectively.
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